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RBI /2004 /186

April 30, 2004
Vaishakha 10, 1926 (S)

Ref. DGBA CO DT No. 13.01.299 /H.6375/2003-04

The Chairman & Managing Directors
State Bank of India and Associate banks
17 Nationalized banks

UTI bank Ltd., ICICI bank Ltd.,

HDFC bank Ltd. and IDBI bank Ltd.
Stock Holding Corporation of India Ltd.

Dear Sir,

Standardised application form for investments in Savings Bonds along with the Duties and
Rights of Customers

Please refer to our letter DGBA.CO.DT.N0.13.01.299/H.6252/2003-04 dated April 22, 2004 on
the captioned subject. In this context we advise that you may take necessary steps for using the
revised application forms in all the designated branches of your bank with effect from June 15,
2004.

2. Please acknowledge receipt, as also confirm use of revised standardized application form by

the designated branches.

Yours faithfully,

(P.Loganathan)
Assistant General Manager



